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 SHRI  RAM  VILAS  PASWAN :
 At  least  you  hear  me.

 MR.  DEPULY-SPEAKER:  I

 have  already  heard  you.

 (interruptions)**

 MR.  DEPUTY-SPEAKER:  Do

 not  record  anything.

 (Interruptions)**

 MR.  DEPUILY-SPEAKER:  ।

 have  already  said  that  I  have  gone

 through  the  proceedings  and  there  is

 no  commitment  by  the  Chair.  How

 can  we  conduct  the  deliberations  at

 all?  Should  I  say  something  ?

 (Interruptions)**

 SHR!  HARIKESH  BAHADUR  :

 Itis  a  serious  matter.  That  is  why  I

 say  that  the  Minister  should  come

 out  with  a  statement.

 MR.  DEPU!  Y-SPEAKER  :  1115.0

 only  serious  things  which  are  dis-

 cussed  here.

 Unterruptions)**

 MR.  DEPU  1  Y-SPEAKER

 Everything  is  serious.

 (Interruptions)**

 MR.  DEPU1Y-SPEAKER  :  1

 have  already  said  that  there  was  no

 commitment  by  the  Chair  yesterday,

 but  still  the  Minister  was  good

 enough  to  get  up  and  say  that  he

 will  communicate  the  feelings  of  the

 Hon.  members  to  his  colleague,  Mr.

 Venkataraman.  Jherefore,  you  have

 to  wait.  This  is  final.

 SEVERAL  HON.  MEMBERS  :

 No.  (Interruptions)

 AN  HON.  MEMBER:  Hereis  a

 commitment  by  the  Chair.  (Jnterrup-

 tions)

 SHRI  SATYASADHAN  CHAK-

 RABORTY  :  There
 was  a  com-

 mitment  by  the  Chair.
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 xe.  DEPUTY-SPEAKFR:  2

 Rakesh.  You  carry  on.

 (Interruptions)

 MR.  DEPUi  Y-SPEAKER  ;  Then
 1  go  to  the  next  subject.

 (Interruptions)

 MR.  DEPUIY-SPEAKER:  Shri

 Zainul  Basher.  (dnterruptions)

 SHRI  SATYASADHAN  CHAK-
 RABORTY  :  _  This  way  the

 House  would  not  function.

 1e.  DEPUiY-SPEAKER :  ।
 know  how  to  make  the  House
 function.  You  cannot  stop  the

 Proceedings.  You  carry  on.  Mr.
 Zainul  Basher.

 (Interruptions)

 (viii)  NEED  FOR  IMPROVEMENT  1
 THE  WORKING  OF  TELEPHONES
 1  GHAZIPUR  DISTRICT  OF
 o.  ?.

 थी  जेनुल  बशर  (गाजीपुर)  :  उपाध्यक्ष

 महोदय,  मैं  नियम  377  के  घिन  निम्न-

 लिखित  विषय  की  कौर  मंत्री  महोदय  का

 ध्यान  भ्राकर्षित  करना  चाहता  हूं  ।

 में  उत्तर  प्रदेश  के  गाजीपुर  जिले  में

 टेलीफोन  व्यवस्था  की  भ्र संतोषजनक  स्थिति

 की  तरफ  संचार  मंत्री  का  ध्यान  अ्र।कर्षित

 करना  चाहता  हूं  ।  गाजीपुर  दाहर  में  प्रकार-

 ग्राउंड  केबिल  लगाए  जाने  की  व्यवस्था  की

 गई  है,  परन्तु  अभी  तक  सामग्रियों  के  अभाव

 में  काय  शुरू  नहीं  ट्राले  ।  गाजीपुर  के

 टेलीफोन  एक्सचेंज  का  भवन  बनाए  जाने  का

 कार्य  भी  शुरू  नहीं  gat  है।  स्टाफ  के  लिए

 क्वार्ट्ज  भी  कभी  तक  नहीं  बनाए  गए  हैं  ।

 गाजीपुर  में  स्वयं  ढायलिंग  को  व्यवस्था

 की  जानी  'चाहिए  तथा  वाराणसी,  लखनऊ,

 मऊ,  गोरखपुर  शादी  नगरों  तक  एस०  टी०

 क*  ए,  recorded.
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 डी०  की  व्यवस्था  होनी  चाहिए |  इस  समय

 गाजीपुर  से  बाहर  के  लिए  केवल  दो  लाइनें

 मिलती  हैं।  एक  वाराणसी  से  होकर  औौर

 दूसरी  लखनऊ  से  हो  कर  ।  वाराणसी-

 गाजीपुर  की  लाइन  बराबर  खराब  रहती  है

 भोर  लखनऊ  की  लाइन  पर  गाजीपुर  वालों

 को  कोई  जवाब  नहीं  मिलता  ।  इससे

 गाजीपुर से  बाहर  टेलीफोन  से  बात  करना

 प्रायः  असंभव  है  ।

 उक्त  जिले  का  जंगीपुर  एक्सचेंज  एक  वर्ष

 से  अधिक  समय  क्ले  खराब  पड़ा  है,  उसको

 ठीक  नहीं  किया  गया  है  ।  वहां  कितने  ही

 लोगों  ने  टेलीफोन  वापिस  कर  दिए  हैं  ।  इसी

 प्रकार  बहादुरगंज  एक्सचेंज  का  मऊ  से

 सम्बन्ध  बन्द  किए  जाने  से  उसकी  कोई  उप-

 योगिता  नहीं  रही  क्योंकि  वहां  से  टेलीफोन

 कहीं  मिलता  ही  नहीं  ।  बद्दादुरगंज  मऊ  से

 इतना  करीब  है  कि  उस  कस्बे  को  मऊ  से  ही

 स्थानीय  तौर  पर  जुड़े  रहना  चाहिए  |

 मेरा  संचार  मंत्री  से  अनुरोध  है  कि

 गाजीपुर  में  टेली  फोन  व्यवस्था  को  ठीक  करने

 के  लिए  प्रभावकारी  कदम  उठाएं  जिससे  कि

 लोग  इस  पिछड़े  alc  ग्रामीण  क्षेत्र  में  टेली-

 फोन  की  सुबिता  से  लाभ  उठा  सकें  ।

 PROF.  RUP  CHAND  PAL

 (Hooghly)  :  1a  on  a  point  of  order.

 (Interruptions)

 1r.  DEPUTY-SPEAKER  :  There
 is  no  point  of  order.

 (Interruptions)

 SHRI  HARIKESH  BAHADUR  :
 There  are  many  things  which  are  not

 properly  recorded  even.  That  is

 why  I  can  say  that  the  Speaker...........
 (Interruptions)
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 SHRI  RAMAVTAR  SHASTRI:
 Why  are  you  not.  hearing  us  ?

 (Interruptions)

 SHRI  SATYASADHAN  CHAK-

 RABORIY:  We  wantto  see  the

 proceedings.  (/nferruptions)

 MR.  DEPU:  Y-SPEAKER
 :  5-

 cept  377,  don’t  record  anything.

 (Interruptions)**

 MR.  DEPUTY-SPEAKER  :  1

 you  are  not  reading  |  will  go  to  the

 next  subject.

 (Interruptions)

 mr.  DEPUIY-SPEAKER:  प
 have  already  sai  what  I  wanted  to
 say.

 (Interruptions)

 1.  DEPUTY-SPEAK 1.1२  :  Again
 you  are  repeating...

 (/nferruptions)

 rr.  DEPUTY-SPEAKER:  प
 cannot  conduct  the  proceedings  of
 the  House  like  this.  '[ [115 15 is  not  the
 way.  ,

 (Interrupiions)

 PROF.  २r  CHAND  PAL:  प
 am  on  a  point  of  order.

 _  1e.  DEPUTY-SPEAKER  :  There
 15  no  subject  under  discussion.

 (Interruptions)

 DR.  SUBRAMANIAM  SWAMY
 (Bombay-North  East):  Ona  point
 of  order...(/nferruptions)

 MR.  DEPU!Y-SPEAKER:  ।
 you  want  to  raise  a_  point
 of  order,  ask  your  other  colleagues
 to  sit  down.

 (Interruptions)

 MR.  DEPUTY-SPEAKER  :  Please
 sit  down.  This  is  not  the  way.

 (Interruptions)

 “पटे... -
 **Not  recorded.


